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Completion of Hydro Power Projects 
208. SHRI V. NARAYANASAMY: Will 

the Minister of POWER be pleased to state: 
(a) whether it is a fact that the ongoing 

hydro projects are in dire financial crisis and 
thereby project completion is delayed; 

(b) what is the cast-escalation worked out 
for delay in completion of these projects; 

(c) whether any foreign-investors have 
shown interest in financing these projects; 
and 

(d) if so, the details thereof together with 
the terms and conditions? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP 
NATH RAI): (a) and (b) The details of 

on-going hydro-electric projects which are 
facing fund constraintycash flow problems 
alongwith their installed capacity, original 
and latest estimated costs and likely date of 
commissioning are given in the statement 
(see below). Apart from fund constraints 
there are various other reasons for delay in 
completion of projects such as delay in land 
acquisition, environment and forest 
clearance, delay in award of contract, 
geological surprises and contractual 
problems etc. 

(c) So far no foreign investor has shown 
interest in financing the projects referred to 
above, except Sardar Sarovar and Upper 
Indravati which are being executed with the 
external assistance. 

(d) Does not arise. 

Statement 
Details of on-going Hydro, electric Projects which are facing fund constraints/cash flow 

Problems 

(Rs. in crores) 
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Per Unit Cost of Electricity-Generation 

209. DR. SHRIKANT RAM- 
CHANDRA JICHKAR: SHRI 

RAM GOPAL YADAV: 
Will the Minister of POWER be pleased to 

state: 
(a) what is the latest standard cost of 

generating one Unit of electricity in a (a)     
thermal,     (b)     hydel     and     (c) 

gas,    based    establishment    for    latest 
year? 

(b) wheather it is mandatory for the 
electricity Boards in India to report cost of 
production in their annual financial reports; 
and 

(c) if so, whether Government propose to 
submit the same to the Parliament? 


